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CANCELLED 

CLMarkendyS 
Notery/AAn 

MIPUR 

C 

FIVE RUPEES 

SaIN JAMATTER OF: 

BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APLICATION NO. 606 OF 2018 

CANCRLLED 

MOST RESPECTFULLY SHOWETH: 

NOTARAL 

COMPLIANCE OF MUNICIPAL SOLID WASTE MANAGEMENT 
RULES, 2016 AND OTHER ENVIRONMENTAL ISSUES 

AFFIDAVIT ON BEHALF OF THE STATE OF CHHATTISGARH IN PURSUANCE 

TO THE ORDER DATED 04-04-2024 PASSED BY THIS HON'BLE TRIBUNAL 

1 

I, Shri Shashank Pandey s/o Shri Ashok Kumar Pandey, aged about 41 

years, currently working as Chief Executive Officer, State Urban 

Development Agency for the Government of Chhattisgarh, with office 

at Block-D, 4h Floor, Indravati Bhavan, Nava Raipur Atal Nagar, Dist.: 
Raipur, Chhattisgarh do hereby solemnly affirm and as under: 

1, I am authorised to represent the State of Chhattisgarh (hereinafter 
referred to as the "Answering State") in the above matter and, as 

SUch, I am well conversant with the facts and circumstances of the 

Case, and I am competent to swear this affidavit. 

direct as follows: 

2. I say that the averments and submissions of facts stated herein are 

true and correct and no part of it is false and nothing material has 

been concealed therefrom. 

3. That, vide Order 04.04.2024, this Hon'ble Tribunal was pleased to 

-5 JUL 2024 
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CAA 

OF C 

"6. Meanwhile, it will be open to the Chief Secretary, Stote 

of Chhattisgarh to place on record the status of creation 

of ring-fence account of Rs. L000 crores in terms of the 

statement of Chief Secretary as recorded in the order of 

the Tribunal dated 31.03.2023 in this OA and its utilization. 

4. That the present affidavit is being filed in compliance of the 

aforesaid order dated 04.04.2024 passed by this Hon'ble Tribunal. 

CL Markep 
AIPUHNDE 

Palidull 

2 

5. That, in this respect, it is submitted that, earlier, the Answering State 

had opened separate bank accounts in Urban Local Bodies (ULBS) 
of the State and earmarked the required amount for solid and 

liquid waste managemnent. Withdrawals were accordingly made 

periodically from said corpus in the Urban Local Bodies (ULBS) 
towards solid and liquid waste management. 

6. However, pursuant to this Hon'ble Tribunal's Order dated 

04.04.2024, one of the accOunts of State Urban Development 

Agency in Bank of Maharashtra having account No. 60462679736 

which had a deposit of Rs. 593.65 Crore as on 05.07.2024 was 

designated as a ringfenced account along with an account for STP 

construUction under Atal Mission for Rejuvenation and Urban 

Transformation 2.0 (AMRUT 2.o) with Induslnd Bank Ltd. (namely 

SNA account, account No. 100202897757) which had a deposit of 

CHHA 
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/LNerker 
Netor/ 

.dtll 

2 

CLMorke Netary/hd 
RAIPUK Y 

S. No. Project Name 

Rs. 150 Crore as on 05.07.2024. Subseauently, deposits were made into said accounts whose total now stands at Rs. 743.65 crores as 
on 05.07.2024. In addition, necessary approvals have already been 
obtained for allocating the balance amount of Rs. 260 crores the 
supplementary budget of the State Government for FY 2024-2025. 
The details of the said ring fenced account are set out for the 
Convenience of this Hon'ble Tribunal:-: 

Solid Waste 

Management 
and Liquid 

Waste 

INDIA 

Management 

STP 

construction 
(AMRUT 2.0) 

TOTAL 

DETAILS OF RING-FENCED ACCOUNT 

Ring fenced 
Account 

Bank Name & 
Account No. 

State Urban 
Development 

Agency 
Account 

Bank of 
Maharashtra 
60462679736 

SNA Account 
Induslnd Bank 

Ltd. 

100202897757 

Ring fenced 
Amount 
(Crore) 

(Rs.) 

593.65 

150 

743.65 

F5 JUL 2024 

Balance 

3 

amount to 
be Ring 
fenced 
(Crore) 

(Rs.) 

260 Cr 

260 

Remarks 

Administrative 
Approval 

obtained for Rs. 
260 Cr. This Rs. 
260 Cr. will be 

allocated in the 
]st 

supplementary 
budget FY 2024 

2025 which is 
scheduled on 

July 2024 

Rs. 743.65 Cr. is 

already 
deposited in 

two ringfenced 
accounts and 
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7. That though the Answering State was utilising funds for solid and liquid 

Waste management from the corpus earmarked with in State 

Government, which totalled approx. amount of Rs. 200 Crore as on 

30.04.2024, hence the Answering state has earmarked more than 

1000.00 crores for ringfencing. The Answering State will now utilise the 

funds in the ring fenced accounts mentioned in the table above for 

SUch purpose commencing from 31.03.2024. 

8. That, apart from the above, it is respectfully submitted that this Hon'ble 

Tribunal vide its Order dated 04.04.2024 has constituted an 

independent committee to find out the correctness of the discloSUres 

made in Answering State's 2nd Six Monthly Compliance Report dated 

01.04.2024. 

9. The said committee has visited the Answering State in two phases, i.e., 

in its 1st visit from 11.06.2024 to 14.06.2024 and 2nd visit from 25.06.2024 

to 28.06.2024 and in the course of such visits, the representatives of the 

Answering State have made a presentation on 31.05.2024 to the 

Committee constituted by this Hon'ble Tribunal. A Copy of the 

presentation doated 31.05.2024 to the Committee constituted by this 

Hon'ble Tribunal is marked and annexed herewith as Annexure A-1 

Page No. 7 to 47. OTAR 

Rs. 260 Cr. has 
been allocated 
for ringfencing 

HE 

4 

F5 JUL 2024 
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Noter AIPUU 

RAI 

VDiA 

CHHAT 

10.That as pointed out to the Committee. the Department of Urban 

Administration and Development (UAD) in the Government of 

Chhattisgarh had calculated the solid waste generation and 

collection for the purpose of the 1st six monthly progress report dated 

10.10.2023 of the Answering State on the basis of the quantification of 

waste as on April 2022. 

11.That, subsequently, the 2nd Six Monthly Compliance Progress Report 

which was filed on behalf of Answering State on 01.04.2024 was also 

based upon the quantification of waste as on April 2022 because no 

new assessment had been undertoaken in the Answering State. 

12.That, however, for the year 2024-2025, a comprehensive inter Urban 

Local Bodies (ULB) quantitative & performance assessment is 

underway and is expected to be completed by July 2024. Thereafter, 

the updated quantification details shall be submitted before this 

Hon'ble Tribunal in the next Six-Monthly Compliance report, which is 

due in October 2024. 

5 

13.That the facts stated in the present Affidavit are true and Correct to the 

best of my knowledge and belief and to the extent of the records. No 

part of the same is false and nofhing material has been concealed 

therefrom. 
AR 

widtil 

5 juL 2024 
DEPOMÉNT 
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OIf27 
oidcill 
12/2004 

Na. 

HAT 

VERIFICATION 

Verified at 

ATAR 

OF 

NoteDU RAIPUKE 

I, the above-named DEPCONENT, do hereby verify that the contents of 

the present Affidavit at Paras 1 to Para 13 are true and correct to the 

best of my knowledge and belief based on the records maintained by 

the Department in its regular course of transactions. No part of it is false 

and nothing material has been concealed therefrom. 

Validtl 
02 /02/202 

CHHAT 

5 JUL 2024 

on this the .... 

SOLEMENLY AFFIRMED OR 
SWORN BEFORE ME/BE 
THE WITHIN NAMED 

wewsain 

day of July, 2024 

Identriyina Witness 

ident1fyina Witness 

ÇLMRKANDE) 
NODRYADYOCAj 
APUR,CG SNDIA 

6 

C5 JUL 2024 

DERONENT 
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Brief presentation on the 2nd six monthly
compliance report submitted in NGT O.A.

606/2018  before the Committee constituted by
the Hon'ble NGT for Chhattisgarh

Presentation by: Chhattisgarh

7715

rachit.nagalia@hotmail.com
Typewritten text
ANNEXURE A-1



2

Concerns expressed by the Hon'ble NGT

Directions of Hon’ble NGT in the matter of OA 606/2018 on date 04.04.2024.

On waste generation, quantities reported in the year 2023 and now, are same and without any variation.1
In case of legacy waste, out of 10,17,440 MT legacy waste, 6,56,900 MT has been remediated except at Raipur
and Rajnandgaon. However, in Annexure C (page 561 of second six monthly report) no details of legacy waste
in quantitative terms are given.

2

In case of sewage management, still there is a gap of 373.3 MLD in sewage treatment and in respect of 8
STPs, capacity of utilization is below the designed capacity. Further, no timeline has been given for
completion of STPs for 423.7 MLD.

3

No clarification on operation of SLRM with reference to waste processing, utilization of products and
management of residues/rejects.4

In respect of solid waste management in the urban area, it is stated that 100% source segregation is done at the
urban area and nearly 100% (2048 TPD out of 2051 TPD) is done at the rural area which is difficult to believe.5

8
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3

On waste generation, quantities reported in the year 2023 and now, are same and without any
variation.Concern 1

TOTALRural AreaUrban AreaCategory
387120511820Waste Generated (TPD)
217211091063Wet Waste Processed at Compost Shed / Home Composting (TPD)
1665939726Dry Waste Processed at SLRM Centre (TPD)
31031Waste/Inerts disposed at scientific landfill (TPD)
330Gap

Our Submission in 2nd six monthly report dated 01.04.2024

Our response towards the submission
 Hon’ble NGT in the matter of O.A. 606/2018 vide order dated 31.08.2018 directed states to form State Level Committees to

oversee the steps taken for implementation of the Solid Waste Management Rules, 2016 in the state.
 Accordingly, Chhattisgarh State Government vide letter dated 05.02.2019 constituted State Level Committee (SLC) under the

Chairmanship of Hon’ble Justice Dhirendra Mishra for the State of Chhattisgarh.
 The Committee had directed UAD to calculate the data on estimated solid waste generated in the State vis-a-vis the total solid

waste collected in the State.
 Accordingly, UAD has calculated the solid waste generation and collection data on the basis of total dry and wet solid waste

generated and collected for the month of February 2019. As per the data analysis done, the average solid waste generation and
collection is 1650 Tonnes per day.

9
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4

On waste generation, quantities reported in the year 2023 and now, are same and without any
variation.Concern 1

TOTALRural AreaUrban AreaCategory

387120511820Waste Generated (TPD)

217211091063Wet Waste Processed at Compost Shed / Home Composting (TPD)

1665939726Dry Waste Processed at SLRM Centre (TPD)

31031Waste/Inerts disposed at scientific landfill (TPD)

330Gap

Our Submission in 2nd six monthly report dated 01.04.2024

Our response towards the submission

 This 1650 TPD waste generated data was reported in the final report of SLC, which was submitted in 30.08.2019 before NGT
 In compliance with the Hon’ble NGT’s direction in order dated 30.04.2019, state had submitted its 1st quarterly progress report on

30.08.2019, in which the Solid waste generation was reported 1650 TPD.
 Later in April 2022 an inter-ULB assessment of all the ULBs was done and as per the assessment, the waste quantification was

found to be approximately 1820 TPD. (Details of the survey are presented in next slide)
 Since then, no new assessment has been done, so this verified data was submitted for the hearings on 31.03.2023 and 04.04.2023.
 For the year 2024-25, Inter ULB quantitative & performance assessment is proposed to be done in June 2024 and the updated

quantification details will be submitted in the next six-monthly report.

10
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5

On waste generation, quantities reported in the year 2023 and now, are same and without any
variation.Concern 1

Our response towards the submission

 As per CPHEEO manual, waste quantification is to be done in every 3-5 years.

Page No. 45 of CPHEEO ManualLetter for Inter-ULB assessment for waste quantification in April 2022

11
719



6

On waste generation, quantities reported in the year 2023 and now, are same and without any
variation.Concern 1

Inter ULB inspection reports

Nagar Nigam Raipur Nagar Palika Kumhari Nagar Panchayat Kusmi

12
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7

On waste generation, quantities reported in the year 2023 and now, are same and without any
variation.Concern 1

Inter ULB inspection reports

Nagar Nigam Bilaspur Nagar Palika Gobranawapara Nagar Panchayat Bastar

13
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8

In case of legacy waste, out of 10,17,440 MT legacy waste, 6,56,900 MT has been remediated except
at Raipur and Rajnandgaon. However, in Annexure C (page 561 of second six monthly report) no
details of legacy waste in quantitative terms are given.

Concern 2

Our Submission in 2nd six monthly report dated 01.04.2024
 In Annexure E, it was submitted that 6,56,900 MT out of 10,17,440 MT of legacy waste was remediated in 7 ULBs namely

Raipur, Rajnandgaon, Korba, Raigarh, Durg, Jagdalpur and Dhamtari.
 In addition to that following details were also submitted:

 Work progress in percentage along with the timeline for completion of work at Raipur and Rajnandgaon ULB
 Legacy Waste Remediation work completion certificate from Korba, Raigarh, Durg, Jagdalpur and Dhamtari ULBs.
 Name of the cement plants where RDF was being sent for its disposal.
 Intended use of reclaimed land

 In Annexure C, it was submitted that about 470 Acre land has been reclaimed and ULB wise dumpsite details such as their
location with latitude and longitude along with the area of land reclaimed was submitted.

 The detailed information of the existing legacy waste dumpsites in quantitative terms was provided in Annexure E not in
Annexure C.

 It is requested to kindly refer Annexure E, which shows the quantity of dumpsite remediated, status of remediation work,
estimated work completion timeline, the cement plants name to which recovered SCF is being sent and intended use of reclaimed
land

Our response towards the submission

14
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9

In case of legacy waste, out of 10,17,440 MT legacy waste, 6,56,900 MT has been remediated except
at Raipur and Rajnandgaon. However, in Annexure C (page 561 of second six monthly report) no
details of legacy waste in quantitative terms are given.

Concern 2

Annexure E

15
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10

In case of legacy waste, out of 10,17,440 MT legacy waste, 6,56,900 MT has been remediated except
at Raipur and Rajnandgaon. However, in Annexure C (page 561 of second six monthly report) no
details of legacy waste in quantitative terms are given.

Concern 2

Current Status of the Legacy Waste remediation work

Estimated
Timeline

Legacy Waste Remediated (in Ton)Area of
Dumpsite
(In Acre)

Legacy Waste
Quantity (Ton)

ULBs
Name

Sr.
No. Current

Status
2nd report
01.04.2024

1st Hearing
Mar-23

Dec 20241,80,978 (40.22%)97,677 (22%)

5th Tender has been
called due to non-
availability of the
Qualified Bidders.

28.74,50,000Raipur1

Dec 202419,520 (70%)18,289 (69%)11,928 (20%)3.726,506.00Rajnandgaon2

Remediation
Work

Completed

1,44,000 (100%)1,44,000 (100%)1,00,800 (80%)9.91,44,000Durg3
2,64,000 (100%)2,64,000 (100%)52,800 (70%)10.12,64,000Korba4
53,934 (100%)53,934 (100%)43,147 (30%)6.653,934Raigarh5
44,000 (100%)44,000 (100%)13,200 (70%)6.444,000Jagdalpur6
35,000 (100%)35,000 (100%)24,500 (45%)4.535,000Dhamtari7

-7,41,432 MT6,56,900 MT2,46,375 MT69.9 Acre10,17,440 MTTotal

 As of now, 05 legacy waste dumpsites have been successfully remediated and work is in progress at 2 sites. (7,41,432 MT)
 Legacy waste at Raipur will be remediate by Dec 2024 at Rajnandgaon by Dec 2024.

16
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11

In case of legacy waste, out of 10,17,440 MT legacy waste, 6,56,900 MT has been remediated except
at Raipur and Rajnandgaon. However, in Annexure C (page 561 of second six monthly report) no
details of legacy waste in quantitative terms are given.

Concern 2

Korba: Barbaspur Legacy Waste Remediation Work Completed

Work Completion Certificate

17
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12

In case of legacy waste, out of 10,17,440 MT legacy waste, 6,56,900 MT has been remediated except
at Raipur and Rajnandgaon. However, in Annexure C (page 561 of second six monthly report) no
details of legacy waste in quantitative terms are given.

Concern 2

Raigarh: Bade Rampur Legacy Waste Remediation Work Completed

Work Completion Certificate

18
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13

In case of legacy waste, out of 10,17,440 MT legacy waste, 6,56,900 MT has been remediated except
at Raipur and Rajnandgaon. However, in Annexure C (page 561 of second six monthly report) no
details of legacy waste in quantitative terms are given.

Concern 2

Jagdalpur: Kangoli Legacy Waste Remediation Work Completed

Work Completion Certificate

19
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14

In case of legacy waste, out of 10,17,440 MT legacy waste, 6,56,900 MT has been remediated except
at Raipur and Rajnandgaon. However, in Annexure C (page 561 of second six monthly report) no
details of legacy waste in quantitative terms are given.

Concern 2

Dhamtari: Mahimasagar Legacy Waste Remediation Work Completed

Work Completion Certificate

20
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In case of legacy waste, out of 10,17,440 MT legacy waste, 6,56,900 MT has been remediated except
at Raipur and Rajnandgaon. However, in Annexure C (page 561 of second six monthly report) no
details of legacy waste in quantitative terms are given.

Concern 2

Raipur: On-going Legacy Waste Remediation Work at Sarona

21
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16

In case of legacy waste, out of 10,17,440 MT legacy waste, 6,56,900 MT has been remediated except
at Raipur and Rajnandgaon. However, in Annexure C (page 561 of second six monthly report) no
details of legacy waste in quantitative terms are given.

Concern 2

Rajnandgaon: On-going Legacy Waste Remediation Work at Bargarhi

22
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17

In case of legacy waste, out of 10,17,440 MT legacy waste, 6,56,900 MT has been remediated except
at Raipur and Rajnandgaon. However, in Annexure C (page 561 of second six monthly report) no
details of legacy waste in quantitative terms are given.

Concern 2

Durg: On-going Legacy Waste Remediation Work at Potiyakala

23
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18

In case of sewage management, still there is a gap of 373.3 MLD in sewage treatment and in respect
of 8 STPs, capacity of utilization is below the designed capacity. Further, no timeline has been given
for completion of STPs for 423.7 MLD.

Concern 3

Our Submission in 2nd six monthly report dated 01.04.2024

 At present around 249.7 MLD of sewage is treated in 14 STPs (360 MLD).
 9 out 14 Operational STPs are currently operating at 80-90% of designed plant capacity and these STPs are newly constructed

STPs which are designed for 25-30 years therefore it is not possible to run them at designed capacity (100%)
 2 STPs at Nava Raipur are underutilized due to less habitation.

Our response towards the submission

 In Annexure D, Details of the Utilization capacity of all the operational STPs was submitted.
 In Annexure K, Details of the Under Construction STPs and STPs Under Planning stage was submitted

 Work is progress for increasing the utilization capacity of 3 STPs at Raipur (Chandandih), Bilaspur (Domuhani), Rajnnadgaon
(Mohad)

 Timelines have now been set for the completion of STPs with capacity of 423.7 MLD in planning stage.
 Moreover, Under SBM-U 2.0, Low-Cost stabilization pond with cumulative capacity as 248 MLD will be constructed in 155

ULBs.

24
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19

In case of sewage management, still there is a gap of 373.3 MLD in sewage treatment and in respect
of 8 STPs, capacity of utilization is below the designed capacity. Further, no timeline has been given
for completion of STPs for 423.7 MLD.

Concern 3

Annexure D

25
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20

In case of sewage management, still there is a gap of 373.3 MLD in sewage treatment and in respect
of 8 STPs, capacity of utilization is below the designed capacity. Further, no timeline has been given
for completion of STPs for 423.7 MLD.

Concern 3

Annexure K

26
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21

In case of sewage management, still there is a gap of 373.3 MLD in sewage treatment and in respect
of 8 STPs, capacity of utilization is below the designed capacity. Further, no timeline has been given
for completion of STPs for 423.7 MLD.

Concern 3

Capacity utilization of operational STPs has increased from 178.6 MLD to 264.1 MLD.

Remarks
Capacity UtilizationSTP

CapacityLocationSr.
No. Current StatusApr-24Mar-23

09 STPs are currently operating at 80-90% of designed
plant capacity.

(plant is designed for 25-30 years)

16.016.016.017.0Chilhati (Bilaspur)1
1.81.81.62.1Mini Mata Chowk (Kawardha)2
5.85.85.86.0Bhatagaon (Raipur)3

35.021.021.035.0Kara (Raipur)4
90.075.075.090.0Nimora (Raipur)5
1.21.21.21.2Nawa Raipur – Sec-19 (Raipur)6

22.523.015.025.0Banjipali (Raigarh)7
7.07.07.07.0Bade Atarmoda (Raigarh)8

15.516.08.025.0Balikota (Jagdalpur)9
STP is operating with 20% sewerage connection.
Work for network Interconnection is pending.
DPR preparation is in progress

16.816.48.554.0Domuhani (Bilaspur)10

Connectivity work is in final stage near Railway
crossing and will be completed within a week.45.040.012.075.0Chandandih (Raipur)11

STPs at Nava Raipur are underutilized due to less
habitation.

3.53.53.510.0Nava Raipur – Zone 2 (Raipur)12
1.01.01.07.0Nava Raipur – Zone 3 (Raipur)13

Connection of 3 Km drain to STP is required.3.03.03.06.2Mohad (Rajnandgaon)14
264.1 MLD226.7 MLD178.6 MLD360.5 MLDTOTAL

27
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In case of sewage management, still there is a gap of 373.3 MLD in sewage treatment and in respect
of 8 STPs, capacity of utilization is below the designed capacity. Further, no timeline has been given
for completion of STPs for 423.7 MLD.

Concern 3

Remarks
Physical Progress in %

Completion
TimelineWork order

Capacity of
the plant
(in MLD)

LocationSr.
No. Current

StatusApr-2024Oct-2023Mar-2023

Work stopped due to High
Court stay order98%98%98%98%31.12.202331.12.201310Nava Raipur, Zone 11

-89%78%65%60%30.06.202422.12.202210Nava Raipur, Zone 42

CTO applied on 29.03.2024100%100%100%85%
30.06.2023

20.01.20217.5Nawapara3
CTO applied on 02.04.2024100%100%100%85%19.01.20212.8Rajim4

CTO application to be done100%94%74%34%30.06.202413.05.202119.6Dhamtari

Will be completed within
stipulated timeframe

94%92%79%35%

30.06.2024

19.02.20217.8Kanker5

91%89%68%32%08.04.20212.8Simga6
80%75%60%23%04.01.20225.3Champa7

Work for network
Interconnection is pending

and DPR preparation in
progress

70%60%40%00%

30.06.2024

25.08.20226Mangla D (Bilaspur)10

90%80%65%25%30.03.20226Koni C (Bilaspur)11

-77.8 MLDTOTAL

Work completion progress of Under Construction STPs

28
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In case of sewage management, still there is a gap of 373.3 MLD in sewage treatment and in respect
of 8 STPs, capacity of utilization is below the designed capacity. Further, no timeline has been given
for completion of STPs for 423.7 MLD.

Concern 3

Proposed Timeline
ProjectCapacity of the

plant in MLDSTP LocationSr.
No. CompletionWork OrderTenderASDPR Preparation

Jan-2027Oct-2024Aug-2024Jul-2024Aug-2023

Proposed STP under State
Budget

80 MLDKumhari1

Mar-2026Sep-2024Aug-2023Mar-2023Jan-2023

04 MLDSakti2

2.2 MLDShivrinarayan3

2.8 MLDDantewada4

1.7 MLDChandrapur5

Feb-2027Oct-2024Aug-2024Aug-2024Aug-2024Proposed STP under
AMRUT 2.0

46 MLDAmbikapur6

77 MLDDurg7

158 MLDBhilai8

41 MLDRajnandgaon9

Jan-2027Sep-2024July-2024AccordedDPR prepared33 MLDKorba10

------445.7 MLDTOTAL

Timelines for the completion of STPs with capacity of 445.7 MLD in planning stage.

29
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In case of sewage management, still there is a gap of 373.3 MLD in sewage treatment and in respect
of 8 STPs, capacity of utilization is below the designed capacity. Further, no timeline has been given
for completion of STPs for 423.7 MLD.

Concern 3

Proposed Low-Cost stabilization pond

Proposed Timeline
Capacity of the
plant in MLDNo. of ULBsSTP LocationSr.

No.
CompletionWork OrderTenderASDPR Preparation

Apr-2026Oct-2024Jul-2024June-2024May-202430261st Phase1

Jun-2026Dec-2024Sep-2024Aug-2024July-202465372nd Phase2

Oct-2026Apr-2025Jan-2025Dec-2024Nov-202480373rd Phase3

Nov-2026May-2025Feb-2025Jan-2025Dec-202447344th Phase4

Dec-2026Jun-2025Mar-2025Feb-2025Jan-202526215th Phase5

-248 MLD155Total

Under SBM-U 2.0, Low-Cost stabilization pond with cumulative capacity as 248 MLD will be constructed in 155 ULBs

30
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No clarification on operation of SLRM with reference to waste processing, utilization of products and
management of residues/rejects.Concern 4

Our response towards the Concern

 In Chhattisgarh, there are 3255 wards across 169 ULBs with 377 SLRM centers, 185 Compost
sheds at 167 ULBs and 2 ISWM facilities at Raipur and Bilaspur where waste is managed.

 More than 9000 SHG women with approx. 5721 covered collection vehicles (tricycles, E-
rickshaws, and mini-tippers) are deployed by the ULBs for collection of source segregated
waste from households.

 Source Segregated waste is collected from all the households and whenever mixed waste is
found, waste is segregated at the gate of households by SHG women and then waste is
transferred to the collection vehicle and then sent to SLRM Centres.

 At the SLRM centres (Material Recovery Facility) secondary segregation of the Dry waste
takes place and the recyclables are sold to authorized recyclers, while the non-recyclable and
non-saleable Segregated Combustible Fraction (SCF) are cleaned by the fatka machines &
compressed using the bailing machines and then sent to cement plants for co-processing in their
Cement kilns.

 66 ULBs has signed agreement with nearby 10 Cement plants namely Nuvoco Vistas at
Arasmeta, JK Cements, ACC, Ambuja Cement, Ultratech Cement at Rawan, Ultratech Cement
at Hirmi, Nuvoco Vistas at Reseda, Shree Cement, Emami Cement and UltraTech Cement at
Baikunth for proper disposal of non-recyclable plastic waste in their cement kilns.

 At Compost Sheds the organic/wet waste is converted into compost which is sold/distributed to
local farmers/citizens for the promotion of city compost. The generated compost is also utilized
in ULB gardens, parks, and road dividers.

 In addition to that Raipur Municipal Corporation has established a plastic granule plant with 15
TPD capacity and C&D waste plant with 65 TPD capacity.

Quantitative Details
184No. of ULBs

9000+No. of SHG women Deployed

5721
No. of  Covered Collection
Vehicles (Tri cycles, E-Rikshaw,
Mini Tipper)

377No. of SLRM Centre

5.8 Lakh TonQuantity of Recyclables Sold
(Since 2019)

25 Cr.Revenue from sale of
Recyclables (Since 2019)

66No. of ULBs having agreement
with 10 cement plants

Till now 84000 TonNonrecyclables/SCF sold/sent
185No. of Compost Shed

2.1 Lakh TonCompost Generated (Since 2019)

5.5 Cr.Revenue from sale of compost
(Since 2019)

2No. of ISWM facilities
359 Cr.User Charges Collected
1.65 Cr.Spot Fine imposed on violators

Establishment of waste management facilities in newly formed
15 ULBs will be done before Dec 2026
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No clarification on operation of SLRM with reference to waste processing, utilization of products and
management of residues/rejects.Concern 4

Overview of the Solid Waste Management Process (Mission Clean City)

Attendance on Nishtha App
SHG women and supervisors log

their attendance daily on the Nishtha
app.

Departure on designated route
SHG women depart from the centres,
with their collection vehicle in their

designated route for door-to-door waste
collection.

Door-to-Door collection
100 % segregated waste collection is done
in all the wards of ULBs. In case residents
do not provide segregated waste then on-
site segregation is done by SHG women
before transferring in Collection vehicle
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No clarification on operation of SLRM with reference to waste processing, utilization of products and
management of residues/rejects.Concern 4

Overview of the Solid Waste Management Process (Mission Clean City)

Washing of Dry waste
Dry waste, including all

recyclables (plastics,
metals etc) is thoroughly

washed manually and
Fatka machines.

Washing  process removes
contaminants and prepares

materials for recycling.

Secondary Segregation
Further secondary

segregation of  dry waste
based on material type and

quality is done to get a better
value for each component.

(For e.g. Plastic bottle,
Bottle caps and label is

segregated)

Storage Facility
Segregated dry waste is

bailed using bailing
machines and stored in

designated storage
facilities.

Organized storage
ensures materials safety

and ready for sale.

Sale of Dry Waste
When enough stock is available at

storage facility, recyclables are sold to
recyclers, kabadiwalas and non-saleable

items are sent to cement plants.

Total revenue generated from sale of
recyclable is given to SHG women in

addition to the honorarium of Rs.
7200/month to each SHG women
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No clarification on operation of SLRM with reference to waste processing, utilization of products and
management of residues/rejects.Concern 4

Overview of the Solid Waste Management Process (Mission Clean City)

Drying of  useful
components

Drying of wet waste (such
as orange peels) is done

which is later sold in
powdered form for

cosmetics and medicinal
purposes.

Pit Composting
Shredded wet waste is then
transported to composting
pits where organic material

undergoes natural
decomposition to produce

compost.

Sale of Compost
The resulting compost, known as

city compost (Sohna Khatu), is rich
in nutrients and is sold to farmers
and utilized in gardens of ULB.

Segregation of Wet waste
Segregation and shredding of
wet bulky waste is done to
get uniform size of organic

material to ease the
decomposition process
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No clarification on operation of SLRM with reference to waste processing, utilization of products and
management of residues/rejects.Concern 4

SLRM & Compost Sheds in ULBs under Mission Clean City

Raigarh Patan Mahasamund Tumgaon

BirgaonAmbikapurBhanupratappur Jagdalpur
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No clarification on operation of SLRM with reference to waste processing, utilization of products and
management of residues/rejects.Concern 4

Sakri ISWM Facility (Raipur)
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No clarification on operation of SLRM with reference to waste processing, utilization of products and
management of residues/rejects.Concern 4

Kachhar ISWM Facility (Bilaspur)
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No clarification on operation of SLRM with reference to waste processing, utilization of products and
management of residues/rejects.Concern 4

 Raipur Municipal Corporation have established a plastic granule plant with a capacity of 15 TPD.

 This plant has sold 230 MT of plastic recycling granules and generated revenue of Rupees 1 Cr. till February 2024.

Plastic Waste Granulating Plant (Raipur)

Segregation of Plastic Waste

Plastic Granulating Machine

After: Plastic GranulesBefore: Shredded  Plastic Waste
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No clarification on operation of SLRM with reference to waste processing, utilization of products and
management of residues/rejects.Concern 4

Benches and Drain Covers Paver Blocks for Roads

C& D Waste Crushing and Grinding plant

Molding and Compaction

C&D Waste Processing Plant

 State have successfully set up a Construction and Demolition
(C&D) waste processing plant with capacity of 65 TPD in Raipur
Municipal Corporation and of 15 TPD in Korba Municipal
Corporation.

 These facilities have effectively repurposed around 5,000 tons of
C&D waste, utilizing it to fill low-lying areas and craft durable
paver blocks, drain covers, concrete bench for garden and road-
block structures.

 The C&D waste is collected by ULB’s vehicles in covered manner
from waste generators after receiving complaints through a toll-
free number “NIDAAN 1100” or by written complaints. Then it is
transported to the C&D waste processing facility of the ULB.

 As per the short-term plan, C&D waste management facilities
have been established in the existing SLRM centers and waste is
being utilized by ULB’s in-house for filling low laying areas or
making recycled products such as tiles, bricks, paver blocks etc.

C&D Waste Processing Plant
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In respect of solid waste management in the urban area, it is stated that 100% source segregation is
done at the urban area and nearly 100% (2048 TPD out of 2051 TPD) is done at the rural area which
is difficult to believe.

Concern 5

Our response towards the Concern
In Urban areas across all ULBs of the state, the collected waste is sourced segregated which is done in 3 stages
 Households Level : Around 81% of households across the ULBs provide segregated waste to the SHG women during Door-to-

Door Collection.
 By SHG Women : The remaining 19% households/Commercial establishment/Institutions who do not provide source segregated

waste, the on-site segregation is done by the SHG women went for collection.
 At SLRM Centre: In case due to some unforeseen reasons mixed waste is not segregated at source, it is further segregated at

SLRM centre
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Action taken by state for the
compliance of SWM rules, 2016
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 Regular review meetings are conducted at state level with all the Commissioners and CMOs by Secretary, UAD, Director UAD
and CEO, SUDA through VC and performance of each ULBs are reviewed and necessary directions are issued at regular intervals
to ensure proper Solid Waste Management.

 Regular Field visits are also conducted by state officials to inspect on-ground reality of the practices followed in Waste
management by the ULBs.

Our Monitoring Mechanism and efforts to ensure 100% Solid Waste Management

Action taken by state for the compliance of SWM rules, 2016
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Field visits by Secretary UADD, Director UAD and CEO SUDA to inspect Solid and Liquid Waste Management in ULBs

Action taken by state for the compliance of SWM rules, 2016
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 A daily roaster for the Commissioners, CMOs and other ULB officials has been prepared to conduct regular field visit in their
respective ULBs to ensure that waste management is being done effectively.

Daily Visit Report

Our Monitoring Mechanism and efforts to ensure 100% Solid Waste Management

Action taken by state for the compliance of SWM rules, 2016
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 A dedicated team of experts (PMU & PIU) has been deployed at state & ULB level to monitor & implement best practices in waste
management.

 IEC activities are conducted on regular basis to educate citizens on source segregation and discourage littering to avoid formation
of new dumpsites

Our Monitoring Mechanism and efforts to ensure 100% Solid Waste Management

Action taken by state for the compliance of SWM rules, 2016
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Regular training sessions (online and on-ground) are organised for ULB officials and workers involved in waste management to
enhance their understanding of SWM, PWM, and C&D Rules 2016

Our Monitoring Mechanism and efforts to ensure 100% Solid Waste Management

Action taken by state for the compliance of SWM rules, 2016
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Thank You
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